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THE MINISTER OF STATE FOR
HEALTH AND FAMILY WELFARE
(SHRI NIHAR RANJAN LASKAR):
(a) No.

(b) Doeg not arise
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Railway Accounts Service

4528. SHRI M. V. CHANDRA
SHEKHARA MURTHY:

SHRI P. M. SAYEED.

Will the Ministey of RAILWAYS be
pleased to state:

(a) whether many Railway Ac-
counts Service Officers have voiced
their concern over the move to in-
duct a relatively junior officer from
another Service as Financial Com-
missioner;

(b) if so, whether many railway
employees have alsp feareq that
juniors have been promoted and
seniors have started suffering;

(c) whether this has createq a lot
of discontentment among the Railway
Employees; and

(d) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (d). The Indian
Railway Accounts Service Officers’
Association presented a Memorandum
on 18-11-80 expressing apprehension
regarding induction of an officer be-
longing to a cadre other than ‘the
Indian Railway Accounts Service for
the post of Financia] Commissioner,
Railways. This post is filled by the
Government on the basis of decision
taken by the Appointments Commit-
tee of the Cabinet. So far, no orders
have been issued for ﬁlhng up the
post.

Criteria for Opening Consulates fin
Foreign Countries

4529. SHRI M. RAMANA RAI: Wil
the Minister of EXTERNAL AF-
FAIRS be pleaseq to state:

(a) the criteria .adopted by the
Government of India to open Consu-
lates in the foreign countries;





